ANCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHIL

REVISED CAUSE LIST OF A BENCH FOR 06-MAY-2026 (WEDNESDAY)

BEFORE HON'BLE SUDHIR KUMAR, JUDICIAL MEMBER
AND HON'BLE MANISH AGARWAL, ACCOUNTANT MEMBER

IN COURT ROOM 8

Sri Appeal Number | Assmt. Year Assessee Name Remarks
1 ITA 8728/DEL/2025 2013-14 [A] JSD STEEL PRIVATE LIMITED (FORMERLY CBS STEEL PRIVATE LIMITED)
2 ITA 8821/DEL/2025 2012-13 [A) ZEAL BUILDWELL PRIVATE LIMITED
3 1TA 8822/DEL/2025 2019-20 [A] NISHANT KUMAR AGGARWAL
. 4 ITA 8925/DEL/2025 2023-24 [A] MAH;\;;;R PRASAD GUPTA
5 ITA 8983/DEL/2G25 2013-14 [A] RISHI PAL
6 iTA 73§/DEL/2026 2017 18]} DEEPA;J\:AGGARWAL
7 ITA 740/DEL/2026 2020-21 [A] MOHD TAUHID ALAM
8 ITA 741/DEL/2026 2018-2019 | [A] PREM KUMAR
: 9 1ITA 742/ DEL/2026’A'_H2—01~8~—19“-RE-JBJF;~NEYS RESORTS PRIVATE LIMITED
10 ITA 744/DEL/2026 2(;1#;16 | [A] AMA P/\P‘ER Lo
11 ITA 745/DEL/2026 2012-13 [A] RAM BABU AMBAVTA - o
12 [TA 747/DEL/2026 2019-2020 | [A] NIKHIL SYAL
13 ITA 748/DEL/2026 2004-05 [A] SUMAN LATA
14 ITA 749/DEL/2026 2005-06 [A] SUMAN LATA
- PG S
15 ITA 750/DEL/2026 2006-07 [A] SUMAN LATA
>-1; ITA %EE/DEL/ZOZG 2007-08 [A] SUMAN LATA -
17 ITA 752/DEL{2026 2008-09 [A] SUMAN LATA
18 ITA 753/DEL/2026 2009-10 [A] SUMAN LATA
15 ITA 754/DEL/2026 2010-11 [A] SUMAN LATA
20 ITA 755/DEL/2026 2007-08 {A] RAJESH GUPTA
21 ITA 756/DEL/2026 20158-20 [A] ULTIMATE FASHION MAKER LTD
22 ITA 757/DEL/2026 2023-24 [A]ALL 1IT ALUMNI 4 NATION BUILDIN(; TRUST
23 ITA 758/DEL/2026 2022-23 [A] COOPERATIVE CANE DEVELOPMENT SOCIETY LTD TITAVI
24 ITA 760/DEL/2026 2020-21 [D] ACE INFRACITY DEVELOPERS PVT, LTD.
25 ITA 761/DEL/2026 2020-21 [A] VARUN GUPTA
26 ITA 8825/DEL/2025 2010-11 {A] OCEAN REALCON P LIMITED
27 | ITA 1690/DEL/2024 2019-20 | [A] SHRI BHAGWAN KAUSHIK {{E-FILED))
28 ITA 45G/DEL/2024 2018-19 {A] BHAGWAN KAUSHIKZE?L.{:D APPEAL S
29 ITA 678/DEL/2026 2020-21 [A] RAJESH KUMAR
30 ITA 710/DEL/2026 2019-20 [A] GULSHAN LAMES PACK PVT LTD
k‘;l_%‘ ITA 737/DEL/2026 2023-24 [A] I\;IAYANK. SINGLA




INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

'REVISED CAUSE LIST OF F BENCH FOR 06-MAY-2026 (WEDNESDAY)

BEFORE HON'BLE CHALLA NAGENDRA PRASAD, JUDICIAL MEMBER
AND HON'BLE SANJAY AWASTHI, ACCOUNTANT MEMBER

IN COURT ROOM 1

Srl | Appeal Number |Assmt. Year Assessee Name Remarks
1 | ITA 3966/DEL/2026 | 2017-18 |[A] MOHD. WASEEM (S/G)
2 | ITA 2074/DEL/2016 2007-08 | [A] SH. MANISH MAHENDRU
3 ITA 67/DEL/2018 2012-13 | [D] BEST INTERNATIONAL PROJECTS PVT. LTD.
4 | ITA 7336/DEL/2019 [ 2015-16 |[D] ELLORA INRATECH PVT. LTD.
5 | ITA 8104/DEL/2019 | 2014-15 |[A] BICL BRITE JV
6 | ITA 8201/DEL/2019 | 2011-12 |[A] BLUE BELL PROMOTERS P.LTD (R/M)
7 | ITA 1656/DEL/2020 | 2011-12 |[A] AASHIYANA INFRASTRUCTURE DEVELOPMENT PVT LTD
8 | ITA 1815/DEL/2020 2011-12 | [A] ISH BUILDCON (P) LIMITED
9 | ITA 3839/DEL/2025 2015-16 | [A] NARAYAN SECURITIES LIMITED (E FILE)
10 | ITA 5571/DEL/2025 | 2018-19 |[A] DOMUS GREENS PRIVATE LIMITED
11 | ITA 5578/DEL/2025 | 2017-18 F[I,?“]E;.ALA SHER SINGH MEMORIAL JEEVAN VIGYAN TRUST SOCIETY (E
12 | ITA 8020/DEL/2025 | 2016-17 |[A] R.K. STOCKHOLDING PRIVATE LIMITED
13 | ITA 8021/DEL/2025 2017-18 | [A] R.K. STOCKHOLDING PRIVATE LIMITED
14 | ITA 8330/DEL/2025 2016-17 | [A] NEHA AVIATION MANAGEMENT PVT LTD
15 | ITA 8332/DEL/2025 | 2011-12 |[A] SH. NARESH ARORA (E FILE)
16 | ITA 8333/DEL/2025 | 2025-2026 /EIG]DPI&IJQA I?RA(‘:T*J/(\EJ FTIIEIIE\;EDI INSTITUTE OF ENVIORNMENTAL EDUCATION
17 | ITA 8334/DEL/2025 2014-15 | [A] GYAM BHARATI TRUST (E FILE)
18 | ITA 8335/DEL/2025 2021 [D] ACHLA DEWAN (E FILE)
19 | ITA 8336/DEL/2025 2022-23 | [A] EMBRACE GAS SERVICES PRIVATE LIMITED (E FILE)
20 | ITA 8337/DEL/2025 | 2021-22 |[D] NOON E-COMMERCE INDIA PRIVATE LIMITED (E FILE)
21 | ITA 8338/DEL/2025 | 2026-2027 [[A] NAVSHIV FOUNDATION (E FILE)
22 | ITA 8339/DEL/2025 | 2026-27 |[A] NAVSHIV FOUNDATION (E FILE)
23 | ITA 8340/DEL/2025 2022-23 [D] SUMEET SINGHAL HUF (E FILE)
24 | ITA 8318/DEL/2025 | 2015-16 |[A] HIND HOTELS PVT LTD
25 | ITA 8322/DEL/2025 | 2015-16 | [A] SANGEETA KAPOOR (E FILE)
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

REVISED CAUSE LIST OF G BENCH FOR 06-MAY-2026 (WEDNESDAY)

BEFORE HON'BLE YOGESH KUMAR US, JUDICIAL MEMBER
AND HON'BLE MANISH AGARWAL, ACCOUNTANT MEMBER

IN COURT ROOM 7

Sri

Appeal Number Assmt. Assessee Name
Year

Remarks

ITA 5962/DEL/2025 | 2011-12 |[A]} ANOOP JAIN HUF

ITA 6008/DEL/2025 | 2012-13 |[A] ANOOP JAIN HUF

3 | ITA 6009/DEL/2025} 2015-16 |[A] ANOOP JAIN HUF

4 | ITA 6040/DEL/2025 | 2011-12 |[A] ANOOP JAIN

5 | ITA 6041/DEL/2025 | 2012-13 {[A] ANOOP JAIN

6 | ITA 5970/DEL/2025 | 2014-15 |[A] RITU JAIN

7 | ITA 8643/DEL/2025 | 2020-21 L[I/;/]”?églONAL FEDERATION OF COOPERATIVE SUGAR FACTORIES
8 | ITA 8685/DEL/2025 | 2013-14 {[D] SUNITA JAIN

S |ITA 8687/DEL/2025 | 2019-20 |[A] TEWATIA CONSTRUCTION PRIVATE LIMITED

10 | ITA 8688/DEL/2025 | 2020-21 |[A] TEWATIA CONSTRUCTION PRIVATE LIMITED

11 | ITA 8689/DEL/2025 | 2014-15 |[A] CONTINENTAL CONSTRUCTION LTD

12 | ITA 8690/DEL/2025 | 2015-16 | [A] CONTINENTAL CONSTRUCTION LTD

13 | ITA 8691/DEL/2025 | 2013-14 |[A] CONTINENTAL CONSTRUCTION LTD

14 | ITA 8695/DEL/2025 | 2014-15 |[A] AJANTA CHEMICAL INDUSTRIES

15 | ITA 8696/DEL/2025 | 1988-89 |[A] ANSAL PROPERTIES & INFRASTRUCTURE LIMITED

Assistan%
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW veens

REVISED CAUSE LIST OF H BENCH FOR 06-MAY-2026 (WEDNESDAY)

BEFORE HON'BLE RAMIT KOCHAR, ACCOUNTANT MEMBER
AND HON'BLE VIMAL KUMAR, JUDICIAL MEMBER

IN COURT ROOM 9

s Appeal Number |Assmt. Year Assessee Name Remarks
1 SA 42/DEL/2026 2022-23 [A] GIESECKE & DEVRIENT MS INDIA PRIVATE LIMITED
2 |IT(TP)A 165/DEL/2026] 2022-23 [A] CELLA WAREHOUSING PRIVATE LIMITED (S/G)
3 ITA 5223/DEL/2024 2021-22 [A] KOBELCO CONSTRUCTION EQUIPMENT INDIA PRIVATE LIMITED CJF
4 ITA 997/DEL/2024 2013-14 [A] GENPACT SERVICES LLC (E FILE) (
5 ITA 998/DEL/2024 2016-17 [A] GENPACT SERVICES LLC (E FILE)
6 ITA 4599/DEL/2024 2020-21 [A] DONALDSON INDIA PRIVATE LIMITED (E FILE)
7 ITA 6233/DEL/2025 2022-23 [A] NEWTIMES DEVELOPMENT INDIA PRIVATE LIMITED
8 | IT(TP)A 3/DEL/2026 2022-23 [A] ALLIANCEFRICTION TECHNOLOGY PVT LTD
9 | IT(TP)A 7/DEL/2026 2022-23 [A] ROSE L.T. SOLUUTIONS PRIVATE LIMITED
10 | IT(TP)A 10/DEL/2026 2022-23 [A] JINFEI TRADING INDIA PRIVATE LIMITED
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

REVISED CAUSE LIST OF SMC BENCH FOR 06-MAY-2026 (WEDNESDAY)

BEFORE HON'BLE RAMIT KOCHAR, ACCOUNTANT MEMBER

IN COURT ROOM 9

Srl | Appeal Number |Assmt. Year Assessee Name Remarks
1 | ITA 2306/DEL/2026 2023-24 | [A] SHAKIL AHMAD KHAN (E- (FILE) (C/F))
2 | ITA 2314/DELJ2026 | 2022-23 |[A] SPREADING SMILES (E- (FILE))
3 | ITA 2408/DEL/2026 | 2017-18 |[A] UMA SHANKAR HUF (E-(FILE))
4 | ITA 2412/DELJ2026 | 2017-18 |[A] ANU MEHRA
5 | ITA 2425/DEL/2026 2017-18 | [A] VRINDAVAN INTERNATIONAL TRADE PRIVATE LIMITED (E-(FILE))
6 | ITA 2458/DEL/2026 | 2016-17 |[A] PARVESH KUMAR (E-(FILE))
7 | ITA 2459/DEL/2026 | 2017-18 [ [A] NARESH KUMAR (E-(FILE}))
8 | ITA 2469/DEL/2026 | 2015-16 |[A] SNT DERIVATIVE BROKING PVT, LTD (E-(FILE))
9 | ITA 2470/DEL/2026 | 2012-13 |[A] KARAM VEER
10 | I1TA 2472/DELJ2026 | 2020-21 |[A] POONAM DEVI (E-(FILE))
11 | ITA 2480/DEL/2026 | 2014-15 |[A] DEEPAK SOLANKI (E-(FILE))
12 | ITA 2486/DEL/2026 | 2017-18 |[A] RAM KISHORE AGGARWAL (E-(FILE))
'f)\:/{& R — |
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